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allocated amount, 75% of which is 
contributed by the Central Govern­
ment as non-plan grant in four quar­
terly instalments and 25% is contri­
buted by the State Govt. With the 
creation of Calamity Relief Fund, the 
State Government is required to meet 
all expenditure on management of 
natural calamities. The earlier sys­
tem of sending Central teams to ass­
ess damages and the requirements of 
central assistance is no longer in 
force.

Maharashtra State has been allocat­
ed Rs. 44.00 crores on annual basis 
under Calamity Relief Fund. For
1991-92, Rs. 16.50 crores has been 
released towards Central share, in two 
quarterly instalments.

Maharashtra-Kamataka Border 
Dispute

559. SHRI DHARMANNA MON- 
DAYYA SADXJL: Will the Minister 
of HOME AFFAIRS be pleased to 
state:

(a) the progress made in the settle­
ment of border dispute between Ma­
harashtra and Karnataka:;

(b) whether the Union Government 
propose to have the issue discussed 
at a meeting of the Chief Ministers 
of both the States;

(c) if so, when?

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIA­
MENTARY AFFAIRS AND MI­
NISTER OF STATE IN THE MI­
NISTRY OF HOME AFFAIRS 
(SHRI M M. JACOB): (a) to (c)
The Government of India are o f  the 
view that this border problem could 
be resolved only with the wiHing co­
operation of the concerned State Go­
vernments. Towards this end, the 
Central Government will be glad to 
render assistance to them.

Bilateral Relations with China
560. SHRI PRAKASH BABU 

VASANTHRAO PATIL: Will the 
Minister of EXTERNAL AFFAIRS 
be pleased to state the details of re 
cent steps taken by fhd Union Gov- 
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eminent to improve the bilateral re­
lations with China?

THE MINISTER OF EXTERNAjl 
AFFAIRS (SHRI MADHAVSINH 
SOLANKI): Since the visit of the
then Prime Minister Shri Rajiv Gan­
dhi to China in December 1988, there 
has been a marked improvement in 
India-China relations. The high level 
political dialogue with China on mat­
ters of mutual concern has gathered 
momentum. The Chinese Foreign 
Minister visited India in March 1990 
and the then External Affairs Minis­
ter visited China in February 1991* 
The scale of scientific, technical and 
cultural exchanges has been steadily 
expanded. The Cultural Exchange 
Programme for 1991-93 has been 
signed in March 1991. Agreement has 
been reached in principle on reopening 
Consulates General in Shanghai and 
Bombay, and also to resume border 
trade.

The Chinese Premier Mr. Li Peng 
has been invited to visit India.

Both Governments are agreed that 
sincere efforts should be made to seek 
a fair, reasonable, and mutually acce- 
table settlement of the boundary ques­
tion. A Joint Working Group has 
been set up to deal with the subject. 
The Group has held three meetings 
so far, during which the two sides 
have enhanced their understanding of 
each other’s approach to the solution 
of the boundary question. Measures 
for strengthening peace and tranquil­
lity in the border areas have also 
been discussed.

Inclusion of Manipuri Langua«e in
Eighth Schedule of Coiw«t«tk»
561. SHRI K.P. UNNIKRISHr 

NAN: Will the Minister of HOME 
AFFAIRS be pleased to state:

(a) whether the Union Government 
are aware of the demand of people 
of Manipur to include Manipuri lan­
guage in the Eighth Schedule of the 
Constitution; and

(b) if so. the decisions, if any, 
taken by the Government fa the shat­
ter?




